110 Written Answers to [RAJYA SABHA] Unstarred Questions

enhancement of minimum support prices of agricultural commodities, increase in credit
flow to agriculture sector, debt waiver/relief, interest subvention on crop loans, revival

package for strengthening Short Term Rural Cooperative Credit Structure, etc.
Amendment in APMC Act

1412. SHRI AJAY SANCHETI : Will the Minister of AGRICULTURE be pleased
to state:

(a) whether State Governments have been advised to amend their APMC Act to
exclude fruits and vegetables so that farmers have wider selling choice;

(b) if so, how many States have amended their APMC Act; and
(¢) the reasons for not amending the act by other States, if any?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA): (a) Department of Agriculture
and Cooperation (DAC) has advised States/ Union Territories (UTs) to deregulate
marketing of fruits and vegetables when traded outside the market-yard while continuing
regulation on trade transaction taking place inside the market yard so as to provide farmers

wider choices to sell their fruits and vegetables, wherever they get better prices.

(b) As per information available as on date two States (Madhya Pradesh and
Karnataka) have made amendments in their Agricultural Produce Market Committee
(APMC) Acts while Nine other States (Assam, Chhattisgarh, Haryana, Himachal
Pradesh, Meghalaya, Nagaland, Odisha, Rajasthan, West Bengal) and Delhi have issued
notifications to either cease the regulation or de-list fruits and vegetables from the
Schedule of APMC Act by amending it or exempt or reduce the market fee on fruits and

vegetables by exercising the powers conferred in their respective APMC Acts.

(¢) Agricultural marketing is administered by the State Governments/UTs as per
their respective marketing regulations and the decision to amend the Act is of the State/

UT Governments.
Reducing the number of people engaged in farming activities

1413. SHRI K.N. BALAGOPAL: Will the Minister of AGRICULTURE be pleased
to state:

(a) whether Government has plan to reduce the number of people engaged in
farming activities; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA) : (a) Government has no

specific plan to reduce the number of people engaged in farming activities.



